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RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR SH. VIVEK SAXENA

Civil Appeal No(s). 4943/2023

SARDAR KHAN

VERSUS

THE STATE OF UTTAR PRADESH & ORS.

Date

Appellant(s)

Respondent(s)

11-10-2023 This appeal was called on for hearing today.

For Appellant(s)

For Respondent(s)

Mr. Shankar Kr. Jha,Adv, .
Mr. Rameshwar Prasad Goyal, AOR

Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Suraj Singh, Adv.

Mr. Manoj Kumar Sharma, Adv.

UPON hearing the counsel the Court made the following

ORDER

Service 1is complete.

The matter

being complete

in

all

respects, the same be

processed for listing before the Hon'ble Court, as per rules.
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